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THE MINISTER OF BTA'fE IN THE MINISTRY OF 
PETROLEUM A N b  NATURAL Q A 8  (8HRI  T.R.  
BAALU) : (a) to (c) : Aequertr In recelved from time 

\ to time from different patta of t l ~ r  country Including 
West Bengal for opehlng of new LPQ dlrtrlbutorrhipr. 
Locations meetlng tho Inductfy'8 vlrblllfy norm, r r a  
included In the Marketing P l rnr  lor r r t f lng up LPQ 
dlstrlbutorshlpb. Accoidlngly, 80 LPO dlrtrlbutorrhlpr 
have been Ifl6l~cl8cl In tbc LPO Markrf lng P l r n  
1994-86 for West Bengal a8 per Iirt rhown In the 
enclosed, rtatemenl. Selection of dlotrlbutorrhlpr Ir 
made through Oil 8electlon board for thc Btate, 

Andal U.A. (Bahula), Durgaput, 
Asansol U.A. (4), Burdwan 
(2), Kalna, Menarl & Guskara. 

Nirgala, Arambagh, Serapore, 
.' Makhla, Prndua. 

Calcutta (1 6) 

Sillguri (2), DarJeellng Town. 

Sainthia, Bolpur, Dubrajpur, 
Nalhati. 

Birnagar (2), Nabadwlp, 
Ranghat, Chadaha, Andapur. 

Barrackpore, Bangaon, 
Kanchrapara, Badurla, Habra, 
Gobardanga, Taki, Jyangra, 
Sultanpur, Kanyanrgar, 
Gopalpur, Hrtlara. 

Howrah, Uluberla, Daojur, 
Sarenga. 

Jalpaiguri, Malnagurl, 
Dabagram, Bhupgurl 

English Bazar (3) 

Lalgola, Duliyan, Jalganj, 
Derhaapur, Murrhidabad, 
Beldanga. 

Balurghrt. 

Khargpur (3), Mldnapore Town, 
Haldla. 

RaiganJ, Kallagrn). 

Cooch Behar 

Purulla 

Bankurua, Sonaukhl 

Panrkura Panchryrt,  Gora. 

Dainhat 

Mazllpur 

- Burdwrn 

- Hooghly 

- Calcutta 

- ~ a t j a e l l n g  

- Birbhua 

- Nadia 

- 24 Pargana-N 

- Howrah 

- Jaipaigurl 

- Maldah 

- Murshidabad 

West Dinajpur 

- Midnapore 

- N. Dinajpur 

Cooch Behar 

- Purulla 

Brnkura 

- Medlnipur 

- Bardhaman 

- 24 Pargana-S. 

Satting up o f  Thermal Power Station 
In  Rajaethan 

14. SHRI GANGA RAM KOLl : Will the PRIME 
MINISTER be pleased to state : 

(a) whether any scheme for setting up a Thermal 
Power Station In Dhaulpur (Rajasthan) during the 
current flnanclal year Is under consideration of the 
Government; and 

(b) If so, the details therof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL-ENERGY SOURCES (DR. 
8 .  VENUQOPALACHARI) : (a) and (b): The Central 
Electrlclty Authority have granted 'In Principle' 
cle8rance on 3 1 3 1 8 9 6  to MIS RPG Dholpur Power 
Company Ltd, for setting up a thermal power plant 
of 2x389 MW capacity at Dholpur. The commissioning 
schedule of the project could be finalised after all 
nrcerrary inputs and clearances are obtained by 
the promoter. 

Tenure of Deputationists 

15. SHRI SHANTILAL PARSOTAMDAS PATEL, 
Wlll the PRIME MINISTER be pleased to state : 

(a) the details of the provisions which govern 
8ppOlntment contination, extension and premature 
termlnrt lon tenure of of i icers of degutatlon In 
Mlni r t r ies I Departments I lnstrumental i t ies of 
Government of lndla and belonging to the class in 
whose case concurrence of ACC is essential; and 

(b) the justification of terminating extended 
deputation of some officer of some of the Departments 
of Government of India recently? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND 
PENSIONS AND MINISTER OF STATE IN THE 
MlNlSTRY OF PARLIAMENTARY AFFAIRS (SHRI S R 
BALASUBRAMONIYAN) : (a)The decisions regardlng 
appointment, continuation extension and premature 
termination of tenure of officers on deputation In 
Minlstr ies I Departments 1 lnstrumental i t ies of 
Government of Indla, which are whithin the powers 
of the ACC are prlnclpally regulated by the guidelines 
of the Central Staffing Scheme laid down in DOPTs 
O.M. No. 36/77/94-EO(SM-I) deted 5,1.96 In respect 
of the Central Police Organisations, the guldellnes 
for deputation of IPS officers are supplemented by 
the tenure for IPS oflicers laid down by the Minlstry 
of Home Affairs. In respect of Central Government 
posts in the Ministry of Environment and Forests, 
earmarked for Indian Forest Service Officers. the 
guidelines are set out In the Central Staffing Scheme 


